Demand for adequate supply of kerosene oil to the State of Gujarat
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Demand to conduct public hearings on the Indira Sagar Polavaram Project on river Godavari in

Orissa and Chhattisgarh

DR. K.V.P. RAMACHANDRA RAO (Andhra Pradesh): Sir, the Indira Sagar Polavaram
Project is situated on river Godavari in Polavaram Mandal, VWest Godavari District. The States of
Orissa and Chhattisgarh are not accepting the submergence of the land and those areas are
proposed to be protected by forming embankments. The Expert Appraisal Committee for River
Walley and Hydro Electric Projects requested the project proponent to undertake public hearing
in Orissa and Chhattisgarh. The project authorities in Andhra Pradesh requested Orissa and

Chhattisgarh State Pollution Control Boards to organize the hearings within their jurisdictions.
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The Ministry of Environment and Forests has been informed of this and also of the inaction by
Orissa and Chhattisgarh. However, the Ministry of Environment and Forests has asked the
Government of Andhra Pradesh reasons for not holding public hearings. Meanwhile, as per the
orders of the Supreme Court, an expert committee, headed by former member of the Central
Water Commission (CWC), visited the dam site and submitted report to the court on June 14,
2011. The committee, in its report, said that the construction of the Polavaram Dam was in
conformity with the Godavari Water Disputes Tribunal award and the approved projct plan. The
Supreme Court granted time to Crissa and Chhattisgarh Governments 1o react on the above

report.

In a federal set up like ours, every State has specific boundaries and one State cannot enter
into the jurisdiction of ancther State and conduct public hearings. |, therefore, request the
Central Government to take initiative and ask those States to conduct the public hearings at the

earliest so that the progct may commence. Thank you.

Demand to give financial assistance to families of martyrs of independence struggle of the

country
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